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(b) wh.ther the State Steering Commit-
188s w .... vigilant to r.view the implem.nta-
tion schemes from tim. to time; 

(c) wheth ... the various State Pollution 
Control Boards have arbitrarily fixed effluent 
diecharg. standards into the river Ganga 
without any scientific rationale; 

(d) whether the Government propose to 
lay down uniform effluent, discharge stan-
dards for various poUuting industrias and 
mu~ sources; and 

(a) if so, tha details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND FOR-
ESTS {SHRI KAMAl NA TH): (a) and (b). Of 
the 261 schemes takan up under the Ganga 
Action Plan, 192 hava baan completed. The 
remaining schemes are at various stages of 
completion and most of these are targeted to 
be completed by December. 1993. Thriteen 
schemes mostly relating to sewage treat-
ment plants are likely to spill over beyond 
this date on account of problems of land 
acquisition. litigations and poor response to 
tenders. The Ganga Project Directorate and 
several committees in the Ministry of Envi-
ronment and Forests regularly monitor the 
progress of ongoing schemes. The progress 
is also reviewed in the State Government. 

(c) and (d). No, Sir. 

(e) Does not arise. 

Family Welfar. Programmes 

·215. SHRI JAGAT VIR SINGH 
ORONA: 

SHRI SANTOSH KUMAR 
GANGWARi 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether the Government have re-

leased the allocated funds payable to State 
Governments on account of family welfare 
programmes during each of the last two 
years; 

(b) if so, the details thereof, State-wise; 

(c) if not, the reasons therefor; and 

(d) the time by which the balance amount 
of arrears payable to each State Govern 
mant is likely to be settled? 

THE MINISTER OF HEALTH AI'D 
FAMILY WELFARE (SHRI M.L. FOTEDAR): 
(a) to (d). The Family Welfare Programne 
has been a cent percent Centrally Spen-
sored Programme since its inception in 19ft-
52. The expenditure incurred by the Strte 
Governments for implementation of Po-
grammes in conformity with the approvtd 
pattern/norms, is reimburseable by the 
Central Government. The provisions ava 1-
able in the Central Budget are released b 
the State Governments as grants-in-aid 
during the course of a financial year. The 
expenditure incurred by the State Govern-
ments is audited by the Accountant Gener-
als concerned. The reimbursement claims 
are filed by the State Governments based on 
the statements of expenditure duly certified 
by the Accountant Generals. A statement 
indicating the assistance released to the 
States, both in cash and kind, during 1990-
91 and 1991-92 is enclosed. 

(2) Based on the audited state-
ments of expenditure, an amount of Rs. 
301.48 crores became payable as arrears 
und{lr the Family Welfare Programme. 
Against this, an amount of Rs. 100.00 crores 
has already been released to the States 
lowards partial liquidation of arrears during 
Ihe current financial year. 

(3) The balance amount of ar-
rears payable 10 the Stales, will be settled as 
and when additional funds become avail-
able. 
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